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harvesting of some fruits. It has also, 
developed some techniques to minimise 
damage during transit and storage, The 
Extension Agencies in some of the major 
fruit growing States are educating the 
growers in these method. of ha: vesting Bnd 
handling. Cold storages have been licensed 
to ensure proper condition of storage. Their 
number has increased from about 710 in 
1965 to over 1200 at the end of 1969. It is 
proposed to expand this facility further all 
over the country. To speed the transit of 
perishables, the railways have been requested 
to increase refrigerated transport and to run 
sDccial "green line" express trains for .heir 
speedy movement. They ha ve als~ been 
advised to providt insulted wagons for the 
movement of perishables instead of ordinary 
steel wagons in which damage often occurs 
on account of absence of ventilation and 
pre~ence of excessive heat. In addition to 
this, an Agricultural Marketing Research· 
Cum'Training-Cllm-Demonstration Institute 
is being set up at Nagpur during the Fourth 
Five Year Plan with the assistan:e of the 
FAO and UNDP. This Institute will study 
problems relating to handling, packing, 
transport and stordge of perishables and 
evolve and demonstrate application of 
techniques for reducing wastages which "re 
practicable and economical for the trade. 

production of teak Wood and Its PrIce 

4156. SHRI N. R. DEOGHARE: Will 
the Minisler of FOOD AND AGRICUL-
TURE be pleased to state : 

(a) the areas in the country where teak 
wood is grown and the annual production 
of this wood duri ng the last three years; 

(b) whether the production is sufficient 
to meet the couDtry's demand for this 
wood; 

(c) whether any special efforts are being 
made to increase the production of the teak 
wood, if so, the details of efforts; and 

(d) tbe roasons for increasinll price of 
the teak wood in the country '/ 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHIN DE) : (a) to (c). The major teak 
producing areas are in the States of Madhya 
Pradesh, MlIlIlIrashtra, Oujarat, Mysorc Ind 

Keral. though it Is also found to a varylnll 
extent in Rajasthan, Andhra Pradesh, Uttar 
Pradesh, Tamil Nadu and Manipur. 

Man made forests of teak are also beiDI 
established in the above States besides 
several other States/U.T's in the country. 

The information regarding annual pro-
duction of teak wood and extent of man. 
made foresis thelcof established durinl the 
last three years is bei~s collccted and will 
be laid on the Table of the Sabba, However 
till 1966-67 an area of about 2.26 lakhs 
hectares have been planted up with the 
teak. 

(d) There has been no appreciable 
increase in price of Teak in the country 
from 1967 to 1969. 

Amendment of IlInd Reforms Act of Tripara 

4157. SHRI KIRIT JlIKRAM DEB 
BURMAN: Will the Minister of FOOD 
AND AGRICULTURE be pl~ased to state: 

(a) wh~ther the Land Reforms Act in· 
force in Tripura is being amended so as to 
give to Barpdars to sell the land in their 
possession and to protect the Barsadars from 
eviction ; and 

(b) if so, the precise nature of the 
amendments S:lUllht to be introduced iD the 
existing law thereby? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) and (b). Propolal. for 
amending the Trlpura Land Revenue and 
Land Reforms Act 1960 are under consi-
deration for conferrlnll further rights on the 
sbare-croppers. The details with r~18rd to 
the proposals are bein~ finalised. 

Scheme fur Pro,ldinllland to Laadlesa 
Trlbals of Tripara 

4158. SHRI KIRIT BIKRAM DEB 
BURMAN: Will the Minister of FOOD 
AND AGRICULTURE be pleased to 
state: 

(a) the number of landless allricultural 
labourers in Tripura and the number of luch 
labourers whn are tribals ; 

(b) whether there is any scheme for 
providing them with lAnd particularly for 
Iribll\ \qdless a,ric\l!tufa\I~b9\1rcrs ; 80<1 




